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THE MINISTER OF STATE IN . THE 

MINISTRY OF AGRICULTURE (SHRI 
YOGENDRA MAKWANA): (a) As per the 
Second supplementary memorandum submitted 
by the State Government, additional funds were 
sought for drought relief. 

(b) The State Government sought 
additional assistance of Rs. 27 crores for 
purposes of drinking water supply, cattle 
fodder, desilting and community irrigation, 
Soil conservation afforestation and other 
relief measures. 

 

 
Identification of monuments 

2069. SHRI VISHVAJIT PRITHVI-JIT 
SINGH: Will the Minister of EDUCATION 
AND CULTURE be pleased to state: 

(a) whether the Archaeological Survey 
of India has any plan to identify, in each 
district in the country, the monuments and 
ancient artefacts for their protection; and 

(b) if so, by when such a survey is 
expected to be completed? 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL WELFARE 
(SHRI P. K. THUNGON): (a) Yes, Sir. 

(b) In view of the vast archaeological 
wealth of the country, the magnitude of field 
work and other related factors, the 
completion of the survey work covering each 
village of India will take considerable time. 

Enforcement of U.G.C. merit promotion 
scheme 

2070. SHRI VISHVAJIT PRITHVI-JIT 
SINGH: Will the Minister of EDUCATION 
AND CULTURE be pleased to state: 

(a) whether it is a fact that the University 
Grants Commission has formulated a merit 
promotion scheme 
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in colleges wich has been circulated to all the 
universities in the country; 

(b) if so, what has been the response of 
universities to the scheme and the names of 
universities which have opposed it; and 

(c) by when, it is likely to come into 
force? 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL WELFARE 
(SHRI P. K. THUNGON): (a) Yes, Sir. 

(b) The scheme was finalised in 
consultation with the State Govern 
ments. However, its implementation 
in each university is subject to the 
approval of the concerned State Gov 
ernment. Most of the universities 
whic have so far responded have 
agreed to  implement  the  scheme,  if 

• the State Governments approved it. The 
Madras and Madurai Kamaraj Universities 
have not agreed to implement the scheme. 

(c) The scheme is to be implement 
ed during th° Sixth Plan period. The 
Commission has agreed to its imple 
mentation from  1-1-1983. 

Legislation to safeguard interest of 
traditional fishermen 

2071 SHRI N. P. CHENGALRAYA 
NAIDU: Will the Minister of AGRI-
CULTURE be pleased to state; 

(a) whether it is a fact that the maritime 
States and Union Territories have enacted 
legislations On the basis of a model bill on 
interests of traditional fishermen; 

(b) if so, the names of the States which 
have approved the legislation; and 

(c) by when, the legislation by the 
States as well as* the Centre is likely 
to be introduced? 

THE MINISTER OF AGRICULTURE 
(RAO BIRENDRA SINGH): (a) to <*) The 
following States/Union 

Territories have enacted the legislation: 
1. Kerala 
2. Goa, Daman & Dru 
3. Maharashtra 
4. Orissa 
5. Tamil Nadu. 

The other maritime States/U.Ts. have yet 
to enact such a legislation. There is no 
proposal to introduce any Central legislation 
for the purpose. 

Construction of Wagon Tipplers at 
Paradip Port 

2072. SHRI B. C. PATTANAYAK: Will 
the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) the amount allocated recently for the 
construction of wagon tippler at Paradip Port 
in Orissa; 

(b) the target date of its completion; 

(c) whether the construction of wagon 
tippler at Paradip Port has been delayed; 

(d) if so, the reasons therefor; and 
(e) the steps taken to expedite the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI Z. R. ANSARI): (a) 
The installation of wagon tipplers is a part of 
the Project for Improvements and 
Modifications to the Iron Ore Handling plant 
at Paradip Port sanctioned in November, 1979 
at a cost of Rs. 8.08 crores including Rs. 
122.42 lakhs for the wagon tipplers. A 
provision of Rs. 165.00 lakhs has been 
included in the Annual Plan 1983-84 for this 
project, including wagon tipplers. 

(b) The target date of its completion was 
March, 1978 but it was extended upto March, 
1982. 

(c) to (e) The wagon tipplers have since 
been installed. However, certain ancillary 
works are in progress and are expected to be 
completed 


